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NAME OF THE COMPANY Sh. Dinesh Kumar Gupta

Vs.
M/s. Shri S. S. Shyam Steel Pvt. Ltd. & Ors

SECTION OF THE COMPANIES ACT: 397/398
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Order

On behalf of the arguing counsel for the respondents, a request .has been maQe
for adjournment on the ground that the arguing counsel is down with
fever/Chikungunya and is not able to come to the Court.

In view of the above, the hearing is deferred to 16.11.2016.
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